
THE GAUHATI HIGH COURT AT GUWAHATI...---.,,
(HrcH 6Fnr or mso,r,r, ruAGALAND, MlzoRAM AND ARUNACHAL PRADESH)

No.Hc.vrr-s1/ 19e, t 4w\ ta

From

To,

Sub:-

Ref:-

Shri P.K. Bora,

District & Sessions Judge,

Darrang, Mangaldai,
Dated Guwahati, the

Station leave Permission.

Your letter No. Dl(D) 3685 dtd. 10.09 2021'

Jo\eptember, zo2r

Yours faithtully,

sil.

REGISTRAR (vIGILAI{CE)

Sir,

With reference to the above, 1 am directed to inform you that your

prayer for station leave p€rmission, with your official vehicle' at your own

cost, from the moming of 12'09'2021 till the morning of 13'09'2021' has

been granted. The Addl. Distrid & Sessions Judge' FTC' Danang' Mangaldai' shall

remain in charge of your Court and omce in your absence'

Memo No.Hc.vu- sttgt t 4le7 /A, dated \o' 6q ' zo'u '

Copy to

\-/. The Project Manager, Gauhati High Court'

Shri Gautam Baruah,

Registrar (Vigilance),

Gauhati High Court,

Guwahati.

lv''


